Business Standard

Date of Release : 14th Aug 2026 Page No 40
Newspaper Name : Business Standard English Kolkata

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptoy Board of India
{insolvency Resolution Pracess for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF CYBERCORP LIMITED

RELEVANT PARTICULARS
1. | Name of the corporate debtor Cybercorp Limited
2. | Date of incorparation of the 13th September 2002

corporate debtor

3. [ Authonty under which the corporste | Regisrar of Companies - Rolkata |
debtor s mcorporated / re red

4. | Corporale Kentity Number ;ﬁumm UT2300WB2022PIE25T150

Liabdity identification Mumber of the

corporate debtor
5. | Address of the registered office and Registered Office: 3C CAMAD ST, Faolkats, West Bengal,
principal office (if ary) of the India -T00016
corporate debtor Principle Offices:
1. Kolkata- Karwala Tower, 3rd Floar, 11-5, EP Block,
Sector V, Salt Lake, Kolkata, West Bengal - 700091
2. Mumbal 907-910, Meadows. Sshar Plaza,
Andher-iura Road, JB Magarn, Andher (East),
Mumbsi - 400059,
3. New Delhi- G-18, First Fioar, Dhawan Deep Bulding,
6, Jantar Mantar Road, New Delhi - 110001
&, | Insohvency commencement date in 11th August 2026
respect of corparate debtor
7. | Estmated date of closure of the Tih February 2027

insolvency resolution process
g, | Name and registration number of the CA. Aaul Rajwadkar

insolvency professional acting as Registration No.
interim resolution professonal IBBIIPA-OOLAP-PO0152/2047-18/10321

o, | Address and e-mail of the Registered Address: 47, Hindusthan Color,
interim resolution professional, ‘Wardha Road, Nagpur, Maharashira, 440015
as registered with the Board Email: verecaptal@smail.com

10, Address and e-mail to be used for Registered Address: 47, Hindusthan Colony,
corespondence with the Wardha Road, Nagpur, Maharashtra, 440015
interim resolution professional Email: cybercorp.insohvency@gmai com

11.| Last date for submission of claims 25th August 2026

TZ] Classes of creditors, i any, under Hame the classies | Not Applicable

dause (b) of sub-section (BA) of section
21, ascertainad by the interim
resolution professional

13| Names of Insolvency Prafessionals Not Applicable
kentified to act as Authorised
Representative: of creditors in a class
(three names for each class)

14.[ (a) Relevant Forms and Wb Ernik:
(b} Details of authorized representatives | hitps://ibbi. govin/home/downloads
are available at: Physical Address: WM&

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Cybercorp Limited on
11th August 2026,
The creditors of Cybercorp Limited, are hereby called upon to submit their claims with proof on
or before 25th August 2026 to the interim resolution professional at the address mentioned
against entry No. 10,
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry Mo. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry Mo, 1.3 to act as authorised representative of the class in Form CA. [Not applicable
in present case|)
Submission of false or misleading proofs of claim shall attract penalties. O
Date:14/08/2026 N
Place: Nagpur b
CA Atul Rajwadkar
IRP in the matter of Cybercorp Limited
Process Email: cybercorp.insolvency@gmail.com
Reg. Email: vervecapital@gmail.com
Reg. Address: 47, Hindusthan Colony, Wardha Road,
Nagpur, Maharashtra, 430015
Registration No.: IBBI/IPA-001/1P-P00152,/2017-18,/10321
AFA No.: AA1/10321/02/311226/108422 (valid till 31.12.2026)
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